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of PETROLEUM AND NATURAL 
GAS be pleased to state: 

(a) whether it is a fact that the 
Madras Refineries Limited has sub- 
mitted a techno-economic feasibility 
report to have an oil refinery at 
Thanjavur in Tamil Nadu; 

(b) if so, what are the details 
thereof; and 

(c) whether the report has been 
approved by the Union Govern- 
ment; if not, what are the reasons 
therefor ? 

THE MINISTER OF STATE 
OF THE MINISTRY OF PETRO- 
LEUM AND NATURAL GAS 
(SHRI BRAHM DUTT) : (a) to (c) 
Madras Refineries Ltd. (MRL) have 
submitted a Detailed Feasibility 
Report for setting up facilities for 
the distillation of 500,000 TPA of 
crude oil and separation of 16,500 
MT/Year of LPG in the Cauvery 
basin. The project is estimated to 
cost Rs. 104.4 crores. The Detailed 
Feasibility Report is being processed 
for obtaining the approval of the 
Government. 

Use of lead compounds for 
Motor Spirit 

660. SHRI RAM AWADHESH 
SINGH : Will the Minister of PET- 
ROLEUM AND NATURAL GAS 
be pleased to state: 

(a) whether it is a fact that 1023 
MT of lead compounds were used 
for 87 Octone Motor Spirit by 
Different companies during 1983-84 
and if so, what were quantities used 
for subsequent years; 

(b) whether there is a wide range 
of fluctuation in mixing lead with 
petrol by different refineries leading 
to health and environmental prob- 
lems for the users; and 

(c) whether Government would 
forthwith stop addition of the lead 
compounds in petrol as is being 
done in many advanced countries 

THE MINISTER OF STATE 
OF THE MINISTRY OF PETRO- 
LEUM AND NATURAL GAS 
(SHRI BRAHM DUTT): (a) to (c) 
The information is being collected 
and will be laid on the Table of the 
House. 
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Price control on Calcium 
Formulations 

663. SHRI CHANDRIKA PRA- 
SAD TRIPATHI: Will the Minister 
of INDUSTRY be pleased to state; 

(a) whether it is a fact that the 
sales turn over of each preparation 
of Osto Calcium tablets, Calcium 
Sandoz tablets, Osto Calcium Syrup, 
Calcium Sandoz Syrup and Calcium 
Sandoz injection during 1986 was 
between Rs. 150 lakhs and Rs. 350 
lakhs; 

 

(b) if so, on what grounds cal- 
cium and its salts have been price 
decontrolled; 

(c) whether it is a fact that his 
Ministry and Kelkar Committee 
received a number of representations 
for inclusion of these drugs under 
price control; 

(d) if so, what is the number of 
such representations received along 
with the details thereof; 

(e) whether it is a fact that 
Kelkar Committee made observa- 
tion in its supplementary report that 
these preparations should be under 
price control; and 

(f) what is . the composition of 
each of these preparations and 
whether in view of the guidelines 
issued about major ingredients under 
price control, these preparations fall 
under price control? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIA- 
MENTARY AFFAIRS AND THE 
MINISTER OF STATE IN THE 
DEPARTMENT OF CHEMICALS 
AND PETRO-CHEMICALS IN 
THE MINISTRY OF INDUSTRY 
(SHRI P. NAMGYAL): (a) and (b) 
Sales turn over of formulations is 
not monitored. Calcium and its 
salts were priced decontrolled as per 
recommendations of the Kelkar 
Committee. The same when used 
informulations in combinations with 
vitamins are, however, price 
controlled. 

(c) to (e) The Kelkar Commit- 
tee in its supplementary report has 
stated that representations were 
received from the members of parlia- 
ment on the non-inclusion of calcium 
and iron compounds. The Commit- 
tee felt that since majority of these 
items were in combination with 
Scheduled drugs and consequently 
come under price control, inclusion 
of these items in the list of Scheduled 
drugs could only expand the span of 
price control.        

(0 The required details are given 
in the attached statement. 


